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18

IR e Afed
TR &3 (GUR iR
faTeE) erarferam,
1962

() &1 37 #—

I, @ AR whe, “ffgw darei e
1860" & YN WX Teg, 3ich SR UG R
QT@IT45QFT2023 wﬁﬁmﬁsﬁ?mw
IR Ude “YRAT ©s dfedl @ URT 217 B
WM R I, {p AR TNd IRAT A
wfgar, 2023 (A @@ 45 W9 2023) @
gRT 2 BT Ts (28) G 3 ST |

(®) IRT 38 H—

I, 3fdp AR TP “URAT T Ifedr B URT
21" @ WM R, 7=, 3P R Udd IR
=Y wfEdn, 2023 (MAFRA G 45 AT 2023)
BRI 2 BT Ts (28)" W oI SR |

19

1962

26

IR U< hH
IR TSy rferss =

IrferfaE, 1962

&RT 31 H—

Ieg 3R 3 MRA &S wfedr @ gRT 21" @
WM R e, 3@ MR ufe IRdE =
wfgdr, 2023 (MA=H =T 45 W9 2023) @
gRT 2 B T (28)" %@ 3 ST |

20

1963

16

IR e 9 v
STed
Refor arferfer,
1963

&RT 24 H—

I, 3fp MR TP URAT T dfedr B URT
193 R 228 3R S IRAT P URT 196 &
wfgar, 2023 (MAf=H =T 45 W9 2023) @
gRT 229 3R 267 AR IRAT I WfEdl, 2023
P URT 233 & TR 9 g I SR
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@)

(4)

(5)

1964

25

IR U< PN
ITE TSI
JfSfaH, 1964

(@) ORT 26 H, —

I, 3P R UNd IR €8 Afedr & ¢RI
21" @ WM W ¥k, 3d AR Tl IR
=g |fedn, 2023, @1 @ERE W@ 45 99
2023) B URT 2 & e (28)" T A SR |

(@) oRT 36 H, —

UH) SURT (1) & @ (@) H ¥s, 3id iR
il & UM W g ufhar W, 1973 @1
gRT 457, 458 3R 459 & UM W ¥, id AR
T WRAR ARTRSG  gRem  wfedn, 2023
(arfar Hwam 46 W9 2023) @I GRT 503, 504
3R 505" B G A SR |

@) SwRT (2) # W, fd SR Ufid <
gfhar |, 1973 @1 gRT 100" & WM TR,
T, 3P AR Ufd IR ATRE GRer T,
2023 (A AT 46 FT 2023) DI TR 103"
g 3 SR |

22

1964

24

SHARERIRIIN

fg=ror srferfem,

1964

(®) gRT 13 ¥, —

SUIRT (3) #, ¥es, fd iR Wcliw, “g€ wfohan
wfedr, 1898, & WM W ¥, 3d AR Telia,
"ARAR ARTR®  GReT Wfgdl, 2023 (2023 &I
AR W=7 46 | 2023)" I & SIRAT;

(@) gRT 14 H, —

UH) SWRT (2) ¥ ves, 3fd 3R e, "<
gfhar wGfdr, 1898”, & WM W &, e 3R
Ui, “YRA™ ANREG  GRem  Wf3dr, 2023
(arferferm wver 46 A 2023)" <@ A SR |
@) STERT (@) ¥ w= @i R ude, <
gfshar Afedl, 1898 &1 LT AIGE”, & WM W
@, AP SR FAP, ARG ANRSG  GRe
Wfedr, 2023 &1 AT TR (ffTaH A= 46
| 2023)" I & SRAT |

23

1965

14

BN TSI 5
wHegror fAfer
JfSfra9, 1965

&RT 20 H, —

Ireg, 3fd MR Ui R g€ wfxdl, 1860 @l
gRT 217, & WM W &, 3fPd IR Udd
"ARATY =Y AT, 2023 (STRAFIH AT 45 A
2023) P URT 2 BT GUE (28) IF faF SR |

24

1973

10

IR TSI T
Ffafray, 1973

(@) aRT 8 H—

SU—YRT (3) #, ¥, 3P 3R Ul g fhar
<f2dr, 1973 @1 ORT 345 3R 346", & WM W
TeE, 3P AR YAl “WRAG ARG GRef A2,
2023 JAfAIH H@AT 46 | 2023”7 DI URT 384
3R 385" TAT IR, 3fF AR TNG “URAT <
WA @ gRT 193 3R 228", & WM W I,
3 AR el IR = fdl, 2023 BRI
229 3R 267 (AIATA HwAT 45 |9 2023)" W@
& SIRIT |

(@) oRT 40 H, —

SURT (3) H, ¥eg, 3w MR Wi g8 Wfshar
fedT, 1898 @ ORT 480 3R 482", & WM W
T, 3P AR Ufd IR ANTRE GRer w2,

2023 (A AT 46 AT 2023) DI URT 384
3R 385" R ¥eg, 3w IR Udlid MR €8
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(1) (2) (3) (a) ()

JfedT &1 ORT 193 3R 228" & IJH WR I,
dh IR Udd YRGT WO Gfedl, 2023
(crfSfram | 45 |9 2023)" HI GRT 229 UG
267 g o SR |

25 1973 11 SR IS TR | () a7 26— F, —

A R TN | g ey (4) 3, vreg, o R 6 MR @S

AFATH, 1973 | fear @ uRT 193 SR 228", B WA W I,
e AR Udd, YRIT ¥ Afed, 2023
(@S e 45 |9 2023) @ GRT 229 3R
267 g o SR |

(@) &R 47 H—

gRT 217, & WM W ¥E, 3fF R Ui,
"ARATY =Y AT, 2023 (SRAFIH AT 45 A
2023) B URT 2 & e (28)" W@ A SR |

26 1975 43 IR U A ¢RT 86 ¥,
R IR AR SU-RT (2) B forg, FrefRed Su—urT v &
IR ST, arerfa—
AR, 1975

IRAR  ANTR®G  gRem  wfedl, 2023  (erfeiems
T 46 A 2023) B URT 39 BT IUIRT (2) AR
()sﬁ?wm 45, 57, 58, 59 3R 60 B UG

JATIIS YRadE Afkd SU-aRT (1) & 3T &I
ﬂ%‘ﬁﬂﬁﬂﬁﬁwﬁﬁ$ﬂwﬁaﬂg3ﬁ%éﬁ
d URT 39 @I SU-oRT (1) & (=T & e
AR W) FL 81

27 1976 3 SR I ACE | () g7 5 F, —

Wf%waé) IU—YRT (2) H, Te]l, 3fdl AR Thdl & I TR,

R “Ge Ufhar wfedn, 1973 & JW™E XXXV,

. 1976 veql, 3Dl IR UMD B WM W, URAY
AR REM Wfedl, 2023 BT LA™ XXXVI
(erfrfem d=ar 2023 @1 46) ufoRenfud foar

(@) a1 8 H—

ST—RT (1) #, ¥es, (P AR Tchid, <8 Ufshar
<fedr, 1973 & AT dRE”, B WM W I,
3P SR WM, “RAE ANRSG GRem AT,
2023 (IfSA W=AT 46 A9 2023)" BT AT
AN 9 el SIRI,

(@) JU—YRT (2) #, e "I ARAT” b WM W
28 1976 4 IR U [ | gy 4 3 —

T | () woemr () @ @ (1) F ww, o o

S Uclle, “WRdTI Aied JAfAfaH, 1872 B gRT 123
WQT?;TW@)% IR 124 Jumgegd uRadHl & AT AN &R
SRR 1976 AP IHBT GRT 162 AR eI BE7, B IRIH
' W, IR, AP AR Wi, "R e AR,
2023 (MSTH HAT 47 AT 2023) B GRT 129
3R 130 JUYIS URIcHl @ AT AN BRI
ﬁwﬁwwsmﬂﬁ%ﬁﬁ"wﬁﬁ
|
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12 IR U IR TSI, 1 Gells, 2024
(1) @ @3) (4) ()
(@) SU—uRT (6) H, R, & IR Udlld, "I
ufhar fedr, 1973 &1 aRT 345 3R 346", B
WM W ¥, 3P MR UMb, R4 ANRS
[ReTT Afed, 2023, @fAFEH H=T 46 | 2023)
B GRT 384 T4 385 G < STRAN |
29 1976 17 | SR UQY ol 4T | ORI 5 H—
(erferanor) fRfrm, | (Uh) SUURT 5 & Ws (6) H, e, 30d &R
1976 ailh, WG A1ed STfSf=ras, 1872 @ &RT 123
MR 124", & WHM W TE, Ad AR Thd
“IRA |16 JMfSH, 2023 (iR ww&r 47
| 2023) BT IRT 129 31X 130 7@ &I TR |
(@) SUYRT (9) ¥, rex, 3w MR Ui, AR
s dfedr @7 aRT 193, 219 3R 228", & wIH
TR ¥, 3 MR UdId "IRAT =T Afedl, 2023
(erfSfram =T 45 | 2023)" @ GRT 229, 257
3R 267 3T & RA |
30 1976 45 IR T UTOT | &RT 18 H—
geT EReT0T ST, | gRT 217 @ WM W ¥R, 3(d AR Ui "R
1976 R A3, 2023 @MSHTA AT 45 HT 2023)
B YRT 2 BT G (28)" I o SR |
31 1978 5 | SR U 3D | gqrer 4 3
W%(WW ves, 3 IR Ui, "< ufohar wdfar, 1973 @
FARTAA RH) | gy 195 iR oeard BN, B XM WY,
AFATTH, 1978 | 5 ok ytey “adry TRIRS GRa Wi, 2023
(@S e 46 |9 2023) @ GRT 215 iR
T IS X fedy SR |
32 1983 30 T TR gRT 34 H—
FdHR A | SU-RT (3) #, ¥es, 3@ iR udfidp, "I ufewan
deere sffeH, | Gfan, 1973 @1 GRT 345 @R 346”7, B WM W
1983 veg, 3w 3R udle & fog, Rd™ AvR®
FReTT Afed, 2023 (SR W1 46 T 2023)”
P URT 384 AR 385 W@ A ST 3R ¥Ieg,
193 3R 228", & UM W e, 3d 3R U,
"ARATY AT Hfgdr 2023 (3rfAfRE Hw@ar 45 |
2023)" @ ORT 229 3R 267 @ A
SR |
33 1983 29 | SR U o wrEl | (@) ORI 36 H, —
faegmer #feR IeE, 3fh MR Ud RO S Afedl Pl OaRT
arfarfeH, 1983 21" ® WM W UK, 3d AR Tl IR

=g wf2dn, 2023 (MAFRA W@ 45 AT 2023)
B GRT 2 BT Es (28)" IW@ faF WA,

(@) oRT 41 H, —

IUIRT (2) H ¥eq, (@ AR Udiad g8 ufcha
wfdn, 1973 @& WM W K, 3F IR Udi®
"ARA ANTRG  gRem Wfgdr, 2023 @rfafm
AT 46 W 2023)" ¥ I SR |
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(4)

(5)

34 1984

IR TSI R
fafer oramoRen
arferfaH, 1984

gRT 17—9,

UH) SU-GRT (3) H e, 3w AR U,
"RAT <8 Wfedr & aRT 175 IR ORI 176, &
WM W L, AF [R Jdd, ARG =
wfgar, 2023 (MAf=H =T 45 W 2023) @
gRT 210 UG 211," 3@ &1 SRAT |

@) SU-uRT (4) H e, fd IR wdd, TS
ufsear wfgar, 19737, @fRfFEw W@ &1 9q
1974) & WM W &, P IR Ui, “HRART
ANTR® GRETT Aiedr 2023 (AR AT 46 |
2023)" AR T, 3fd TAT Uchd, B AT DI
gRT 94", & WM W ¥k, Fd AR udid
ARAY ARG gRem  wfedar 2023 (arfafaE
TRT 46 ¥ 2023)" BT GRT 97 TG &I ST |

35 1986

IR U a9y &=
famrT wrferaRor
arferf, 1986

(@) gRT 23 ¥, —

fedT, 1860 @Y URT 217, & WM W e, Adh
R TP, RAT =arg wdfgdn, 2023 (@A
TRAT 45 | 2023) DI &R 2 BT G (28)" I
e S|

(@) oRT 45 H, —

g, 3p AR Udld, “MRAT T Afdl, 1860 P
gRT 217, & WM TR <, 3fd AR YD,
“IRA <1 AiZdT, 2023 (A9 AT 45 |
2023) B URT 2 & G (28)" W@ &I AR |

36 1994

22

GﬂQHQﬂ

e, 1994

() GRT 14 H—

gRT 217, & WM W ¥R, b AR U,
AR =g AR, 2023 (@rAIH Hw@r 45 A9
2023) B URT 2 BT G (28)" T XY SR |

(@) gRT 15 H, —

e, Ip AR TP, "IRAI cs Wi, 1860
(1860 @1 SMfATH 45) I GRT 174, 175, 176,
178, 179 AT 180", & WM W I, IJd 3R
gollh, WRA =g Gf2dr, 2023 (@9 dwan
45 |T 2023) B GRT 208, 210, 211, 213, 214
AT 215" WG & SIRAY |

37 1995

22

IR U< T S
fRre uRue
JfSfa9, 1995

gRT 21 H,—

gRT 217 & WM W I, 3 AR e IR
R A3, 2023 @MSHTA AT 45 HT 2023)
B YRT 2 BT G (28)" I fo SR |

38 1966

IR QY AT U
faera uRug
e, 1965

(@) ORT 64 H, —

IU—URT (4) H, vex, 3fd AR Tchid, "< Ufshar
Wfedr, 1898 @1 IRT 480 3R 482", & WM W
e, AP AR UAlP, ARG ARG GRET
wifgar, 2023@fAf M dw@m 46 WH 2023)° 3R
veg, 3fd SR Udlid, IR TS WfEdl, 1860
(arferfrm <iv=T 45 A 1860)7, ® AN W I,
3ip 3R Ulid, RGN W™ AfRdn, 2023
(ST@rﬁw T 45 |9 2023) D GRT 229 iR
267" 79 & SR |
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SN YT AR I1IC, 1 \{lc'ﬂé, 2024

(4)

()
(@) &RT 86 H, —
gRT 217, @ WM W &, {d MR U,
"ARATY =TT Hfgdr 2023 (3rfAfRE Hw@ar 45 |
2023) P URT 2 BT T (28)" I A SR |

39

1996

IR TSI 1Y
fowsr a3t s
e, 1996

(@) 9= 16 ¥, —

g IR 3, "RAT T Afedr & GRT 21" D
WM R I, dF IR Tdld, “IRAE =
Wfedr, 2023 (9 d@aT 45 ¥ 2023) @I
gRT 2 BT T$ (28)" T & SIRAT;-

(@) oRT 18 H, —

Ieg, 3fd 3R TP, RO TS Wl P R
174, 175, 176, 178, 179 AT 180,” & AT W T[eq,
3 3R Tdid, "R W fEdn, 2023
(@rfSfram | 45 A9 2023)" @ GRT 208, 210,
211, 213, 214, IT 215 G &1 SRAT |

40

2000

23

TR TS UTfdfered

JfSf¥, 2000

&RT 25 H,—

ST-—URT (3) #, wex, ik 3R uclid, g ufshar
<fdr, 1973 @1 €RT 345 3R 346”7, & WM W
@, 3d R U, IRA™ ANREG  GRe
TfRdT, 2023 P ORT 384 IR 385, TG < SRAM,
3R ¥, 3 IR W, "R &S wfedl &f
gRT 193 3R 228", & M W e, 3fd MR
Talldh, “WRAR =g Afgdn, 2023 (@afm @
45 | 2023) P GRT 229 IHR 267" TG &
SR |

41

2000

29

IR U WReH
IR =7 Sfig

AR HS—HaR]

ST 3R AT
@1 (fafem)
SrferfH, 2000

(@) ORT 6—P H, —

IUIRT (4) & F R F=falad Swarr @ &
Sireaf, arerfa—

ARG ARTRS®  gRem  «fgdr, 2023 (@A
AT 46 A 2023) B WG, W&l ddb GWd g,
9 9T & dgd fhe W doref a1 e w)
AN BN SN 9 MR RS gRem e,
2023" (IR @I 4 9 2023) B IRT 97 B
I TRl IRvC & AWHR & [l BT
=y off @ ar o&ft R Ay B 2 |

(@) gRT 11 H, —

IU—YRT (2) ¥, ¥eq, 3iF 3R Uid "ORT 262 A
265 <M Ge ufhar <fgar, 1973 @1 affferd
FRA BU', TR, 3P AR Tfie WRAR ANRS
GReT Wfedl, 2023 (3TfRfH hHID 46 W 2023)
g & SRAf |

42

2002

IR TSI BIAT
faferaesr srfarferm,
2002

&TRT 40 H—

gRT 21" @ WM R G, 3d AR Ui AR
R A3, 2023 @MSHTA AT 45 HT 2023)
P YRT 2 BT Ws 28" 3G A SR |
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@)

(4)

(5)

43

2002

foir ool fafdrear
faeafaemey, SR
g9 IrfAfH, 2002

&RT 13 #—

IU—YRT (3) ¥, e’ 3w AR ucdlid & forw g8
gfbar fEdr, 1973 @1 GRT 345 3R 346" @
WM W I, 3P AR YD, IRAT  ANTRS
et fear 2023 (fAfam WA 46 W 2023)
DI IRT 384 3R 385" W@ AU TMGH IR ¥,
3H TAT Ui, “WRAI &S Wiedl & gRT 193
3R 228"® WM W I, 3P AR Uchid, IR
<M AfEar 2023 @fSfgH A= 45 W9 2023)
P URT 229 3R 267" W A SR |

44

2004

29

IR U< AT
e 9IS arfafas,
2004

&RT 19 #H—

21" @ WM W &, APd R Udid, IR
=g wfEdn, 2023 (MAFRA H@T 45 AT 2023)
P YURT 2 B T (28)" @ AU G |

45

2005

20

IR U< [MIeT
veeE IS,
2005

(@) &RT 39 H, —

SU-GRT (2) H, vex, 3fd MR Ui, "< ufehar
Wfedn, 1973 @ GRT 200" & WM W IR, 3id
IR wili, "WRA™ AWRE FRem wfedn, 2023
(rfar~rm AT 46 ¥ 2023) B GRT 223" G

fag S|

(@) oRT 45 H, —

gRT 21" & WM W ¥E, 3APd AR D,
"ARATT =g AiEdT, 2023 (SRR =T 45 A
2023) P URT 2 B s (28)" IW fay MU |

46

2012

TR U IO
JfedT, 2006

(@) ORT 65 H, —

U®H) W (6) ¥, ¥e’, 3w 3R ucdid, "<
gfshar Wfedr, 1973 @& WM W ¥R, 3D 3R
Ui, URAE  ANRe  GRem  WfEdr, 2023
(arferferT e 46 |9 2023)" X faU U |
@) SWRT (7) # e, fd AR Udid, €S
gfhar Gfedr, 1973'd WM W R, Ad 3R
Udl, “URAE  ANRe  GRem  «fEdr, 2023
(arferfrerT e 46 |9 2023)" X faU SO |
() Su-arRT (8) #, e, 3d AR Wld, "I
gfhar |fgdr, 1973 (M =T 2 |9 1974)"
B UH W IS, 3P 3R Uid, "RAI ANTRS
grefm fed, 2023 (a9 a1 46 | 2023)°
g fag e |

(@) 9T 114 H, —

fedr @ GRT 302, ORT 304, &RT 304—%, &RT
305 IT YRT 306" & WM W I, 3fd 3R
Udllh, AR <1 AiZdr 2023 @S\ ww=r
45 T 2023) DI SRT 103, &RT 105, GRT 80, LTRT

107 IT IRT 108" @ AU WG |
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16 SR USSR IToiE, 1 Gells, 2024
(1) @ @3) (4) ()
(1) oRT 227 ¥, —
IUIRT (2) #, ¥ex, 3w 3R Ulid, "IRAA €S
Jdfear & M WY, 3 AR Udid, ARG
< GfEdn, 2023 @ERM W@ 45 |9 2023)°
NEREESIGIN
47 2009 4 TR Qe 9Tl | (@) 9RT 34 H, —
INEIERELE] IUIRT (5) #, ¥ex, e AR uclip, “ds wfhan
NI, 2009 wfedr, 1973" & WM W e, P AR U,
"ARA ANTRG  gRem Wfgdr, 2023 (@rfafm
T 46 9 2023)" 7@ AU ST |
(@) aRT 37 H—
Ies, 3w MR Ui, ‘< ufhar wdfar, 1973 &
WM W I, 3P MR Ufid, R4 ANRS
FReT Afed, 2023 (AAFRE W1 46 T 2023)”
< AU g |
48 2010 16 SR ST IMATCHE | &RT 25 H,—
(fFfor, Tt &R | SueRT (2) & v W fAEfeRad SuaRT g &
JIRETVT BT Haed) | S, ferfa—
I, 2010 "(2) R ARTRS GRewr wf2dr, 2023 (S
W@ 46 | 2023) # Sidfdwe fdl 99 & B
3¢ A, vem ol & =nf¥s Afge & forg @8
faferqut R o5, 39 IfSfRM & orefie SRy &
fow gy ot s @& forv S <dfear o
gRT 23 & 39 WARKAT BT YANT PR 8Y, 39
JfAFH BT GATT gRT H JATSUSRT BRI
T SAMT A7 IET BT TUSTQY UIRT I |
49 2011 11 IR URY TR | ORT 32 H, —
AT AP 9IS | gRT 217 @ WM W, W&, b AR YD
arferfrrm, 2011 R I AR, 2023 (e <A@ 45 99
2023) B URT 2 & T (28)" @ AT WY |
50 2013 22 TR Y HeA ORT 46 H—
I R [ 1 ) e, Jp R Ude, YR ey srfafm,
wrenfirar 1872 (fAf dwm 1 99 1872) & WM W
faeafdemea g, 3P SR Udlih, ARG ey Srfarfe,
AR, 2013 2023 (SMfSrgH HwAT 46 | 2023)° @ fau
ST |
51 2014 5 IR U< oI &RT 20 H, —
yeed Ud e | vee, of SR udle, IR TS Wfedl @ R
RN ARF™H, | 21 & WM W <, 3D AR UfD, IR
2014 Y wfEdn, 2023 (AR A= 44 A 2023)
P URT 2 B TS (28)" X T SITGT |
52 2015 5 SR TS S ef | ORT 37 H-
IEEZNICINCES &g, 3 SR U, WRAY ds Afedl, 1860
affem, 2015 | @rifeem dwar 45 G 1860) H GRT 217 B
WM W I, {Pd 3R Td, “RAG A
wfgar 2023 (A9 W= 45 9 2023) @I
gRT 2 BT T (28)" G AU SYH |
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(4)

53 2016

15

IR Yoel 3MYfds
fawafqener, dws,
gerdr e,
2015

()

&RT 8 H,—

SU-URT (3) H, g, 3 &R ufi & fory, "<
ufthar fedn, 1973 @1 ORT 345 @R 346"
WM R L, b MR UG, " IRAT  ANRS
JReT AfEdT, 2023 (IEfIH AT 46 | 2023)
B IRT 384 3R 385" W@ AU TGH IR e,
3 MR UNd, "WRA <8 ARl & gRT 193
MR 228" & WM W L, Fd AR U,
"RATT =T fgar 2023 (SrAfRE Hw@T 45 |9
2023)@T €RT 229 AR 267" G fay ST |

54 2016

11

IR TSI DI

rferfaH, 2016

gRT 8 H—

IU—YRT (3) H, ¥ex, fd AR Uchid, "< Ufshar
Wfedn, 1973 & URT 345 3R 346" & WM W
TeE, 3P SR YAl “WRAG ARG GRef A,
2023 (3TfAIf1¥ HEAT 46 A 2023)" B GRT 384
3R 385 g fay WU 3R ¥Teg, fd 3R U,
"R G AT & &RT 193 3MR 228" & QA
R ¥Teg, 3fd 3R Ui "R =TT Afedn 2023
(e A 45 |9 2023) @ GURT 229 3R
267" g U ST |

55 2016

16

IR T o=
JTforsT H SHTERar
e wRefor
arfrfe, 2016

gRT 14 H—

SUIRT (1) # weg, 3fd MR Tcid <8 ufehar
WA, 1973 @& WM W ¥R, id AR udid
ARG ARG gRem wfedl, 2023 (arfAfaE
T 46 9 2023)" 7@ AU G |

56 2018

31

sit pren fagaereT
faery e faswra
IS aRTORA
arfarfe, 2018

eRT 24 H—

Ieg, 3f® R Udld WRA §s fEd, 1860
@S dw=n 45 |9 1860) B URT 217 &
WM R e, 3@ MR ufe IRdE =
wfgar, 2023 (A9 =T 45 W9 2023) @
gRT 2 & WS (28)” 9 AU G |

57 2018

42

arcd fIgRY qroTuyy
ferfdrear

(@) aRT 9 H, —
IU—YRT (3) H, ek, B AR Udhid, T8 Ufthan

eafderey, SR

y<er IrfafaE, 2018

<fgdl, 1973 @I URT 345 3R 346" & WM W
TG, 3P AR Ulih, “IRA RS GRem il
2023 (MfSTH HRAT 46 AT 2023) B URT 384
IR 385" @ fay WUH IR ueE, @@ 3R
Tefieh, IR G Afedl @ 9RT 193 3iR 228" &
WM W&, Hd AR Tdd, RAE A
W, 2023(@STH H@AT 45 | 2023) B GRT
229 3R 267" @ 3T WG |

(@) oRT 52 H, —

g, 3fp IR Udld, IR TS Aledl b &RT
21" M R e, b AR Udld “TRAT =1
wfgar, 2023 (MAf=H =T 45 W9 2023) @
R 2 B T (28) g T WG |
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(1) @)

(4)

(5)

58 2018

10 THHAER
difean smygfdam
BEIERCIBIER S

2015

ORT 41 H, —

IUIRT (3) H ¥ex, fd AR Ui, "< Wfhar
<fedr, 1973 @1 ORI 345 3R 346"DH WM W
T, 3P AR UAd IR RS GRer wfadr,
2023 (MfSTH G 46 AT 2023) P URT 384
3R 385" Y@ fay T SR wew, 3fd 3R U,
"R SUe Wfedl @ ORT 193 @R 228" &
WM R I, {d IR UG URAI I
wfgar, 2023 (A @@ 45 69 2023) @
ERT 229 3R 267" WG AT WG |

59 2019

13

IR U< P e
(CESE RIS
fafraem) srfefram,
2019

&RT 22 H—

21" & WM W &, 3d MR Uchid, IR
=g wfEdn, 2023 (MAFRA H@T 45 AT 2023)
P YURT 2 B T (28)" TG AU A |

60 2020

TRGHT
TREYR AT,

2020

(@) aRT 9 H, —

SU—RT (3) #, ¥, 3P 3R Ui g Wfhar
e, 1973 &I GRT 345 3R 346" & WM W
@, b AR Wb, ARAI  ARTRG  GRem
<ifgar, 2023 (A9 AT 46 |9 2023)dT €RT
384 3MR 385" I AU WU @R wreg, 3fd iR
Yd, RO g€ AT & ORT 193 3R 228" &
WM W, @, Jb IR Udid, "“dRAT -
wfgar, 2023 (A @@ 45 69 2023) @
€RT 229 3R 267" @ oy WG |

(@) gRT 52 H, —

g, 3fp IR Udld, IR TS Aledl b &RT
21" B I WIS, 3fb 3N Udhld, ARG
R AfEdT, 2023 @MSHTA AT 45 HF 2023)
P URT 2 B s (28)" @ faU MG |

61 2020

17

IR U Al
R UG HEMRI
SUBEREN
arferfE, 2020

(@) aRT 2 H—

SUERT (2) & WH R fA=falad SuarT (2) =@
4 SITeefl, srerfa—

"(2) 39H gad SR U fheg el =m0
wfgar 2023 @fafeq d@r 45 @9 2023),
AEMRI T Srerfram, 1897 (@rffew e 3
| 1897), WRAY ANIRSG YRem wfEdl, 2023
(@S w46 |9 2023) SR MU U€EH
fSfTH, 2005 (@rfaf s dwam 53 69 2005) H
aRMIT wreal iR usl & adl ord B o U
rftifrdl % S9e fory woer wAgefd § 1

(@) g1 10 H, —

I, 3@ AR udd, ‘<€ ufhar wfdr, 1973
s dwr 2 99 1974)" @ WM R I,
3P SR WM, R ANRSG GRem AT,
2023 (&M w46, | 2023)" @ QU

SIS |

(1) gRT 22 H, —

SY-RT 2 ¥, ¥, 3P 3R Udid, “msuRil o
gRT 320" & M W e, Ad 3R Ui,
R =1 ¥f2dT, 2023 (A =1 45 69
2023) & IRT 116" G T T |
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(1) @) (3) @) ()
(&) arRT 30 H, —
veg, 3fd R Udd, "I ufehar wfddmr, 1973
(erferf war 2 | 1974)" @ WM WU,
3d SR Wi, R ANRE gRem W,
2023 (AfSTH H@ 46 W 2023)" @ fay
SIS |
62 2021 28 | STR Q¥ 4T O | gy 38 H—
el R WRYE | gz iy o reliep, el & iR (P
ST, 2021 | ey 45 W 1860) BN GRT 217 B W W e,
JFp AR UG, URGY U™ Afedl 2023
(arfSfram =T 45 | 2023) IISTH B gRT 2
B W (28)" WG A MU |
63 2021 29 IR U A7 &Y 38 H—
Rrage am @ | ¥, i SR Wil “IRA s wfedr (s
faera uRue TET 45 T 1860) B €RT 21"'d WM W I,
arfarfH, 2021 3 3R Ulid, RGN =™ Afddn, 2023
(@i d=T 45 A 2023) D ORI 2 b G
(28)" 3 faw WU |
64 2022 16 | SR U<Y iR | () ORT 35 H, —
TT AT T | oTeg, 3fd 3R Ucfip, ¥R €S wf2dl, 1860
eI, 2022 (@S < 45 A9 1860) @I ORI 176" &
WM W IR, {F AR e RGN ™
wfgar, 2023 (A @@ 45 W9 2023) @
gRT 211" G fag STe |
(@) oRT 62 H, —
g, 3P MR UG ARAT cs WfRdl, 1860
@S dw@n 45 |9 1860) B URT 217 &
WM W ¥, d AR Ui, MRAG O
wfgar, 2023 (MAf e @@ 45 W9 2023) @
gRT 2 & Ws (28)" ¥ U WG |
65 2022 17 SSEEENE &IRT 38 H—
AR g fief | Tes, 8w IR Udlie, RGO d€ wfedr (@ifefeH
faera uRug TEIT 45 9 1860) B URT 217 & WM W I,
rferfed, 2022 3 3R Ulie, RGN =™ Afddn, 2023
(@S = 45 99 2023) @ ORI 2 @GS
(28)" 3 faw <G |
66 2022 2 AAETS GEHid | (@) ORT 8 H—
faeafaerera SU-gRT (3) #, Tex, 3 MR uhd ‘<< wlhaAr
sferfem, 2022 | R, 1973 (rfifr war 2 A 1974) B ORI

345 3R 346" @ WM W &, e IR TP,
ARG ARTR®  gRem  «fgdr, 2023 (@rfafrm
T 46 W9 2023) ®I ORI 384 3R 385" W
wfzan, 1860 (IATA W1 45 9 1860) I
gRT 193 3R 228" @ UM W &, & 3R
Talldh, “WRAR =g Afgdn, 2023 (@Afm @
45 AT 2023) B URT 229 AR 267" 3@ Iy

SIS |
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(1) @) (3) @) ()
(@) aRT 38 H—
IU—YRT (3) H, ¥ex, (B AR Uchid, "< Ufshar
wfgar, 1973 (MM |1 2 |9 1974) B GRT
480 3R 482" & WM W ¥, P MR Uid
AR ARG gRem  wfedr, 2023 (rfafraH
T 46 W9 2023) HI ORI 526 3R 528" I
wfgar, 1860 (MAIH W=AT 45 | 1860) @I
gRT 193 3R 228" & UM W e, d 3R
Uallh, “WRAR <A1 |iZdT, 2023 (a9 ww=r
45 9 2023) B GRT 229 AR 267" 3@ fay
ST |
67 2023 22 | SR USY I | ORT 36 H—
STt UIferaRor | oTeg, 3fd 3R Ucli, “WRg €s f2dr, 1860
arfarfe, 2023 e A= 45 |9 1860) B ORT 217 @
WM R I, [d (IR TNd IRA A
wfgar, 2023 (MAf e @@ 45 W9 2023) @
ORI 2 & TS (28)" g &Y G |
68 2023 23 I U A7 &Y 38 H—
e off died | ¥reg, 8fd IR Udllep, “9Ra §€ wfedr (ifefaH
fa@ra uRug T 45 9 1860) B URT 217 & WM R I,
arfarfe, 2023 ip R UM ARG WU Wfgdr, 2023
(@S T 45 9 2023) @ ORI 2 @GS
(28)" <@ T G |
69 2023 24 SRMECNIE gRT 38 H—
Tdares g i | ¥eg, 3fd SR Ulle YR §§ Wfedl, 1860
fawrg uRug @S dw@n 45 |9 1860) B URT 217 &
S, 2023 WM W R, AP R UNd RGN
wfgar, 2023 (MAf=H =T 45 W9 2023) @
gRT 2 & Ws (28)" ¥ U WG |
70 2023 25 IR U< AT Y | ORT 38 H—
M e aRyg | oreg, e 3R Ui IR s <fdl, 1860
NS, 2023 @S dw=n 45 |9 1860) B URT 217 &
WM W I, d AR Udd, ARAT O
wfgar, 2023 (A @@ 45 69 2023) @
ORI 2 & TS (28)" ¥ &Y G |
71 2024 12 | SR ucw forwe oiR | arT 12 #—
UEhelex AR, | SU—4RT (5) #, &g, 3 3R Ui, "“RA &8
2024 <ifgar, 1860 (A IH W@ 45 W 1860) @

gRT 176" @& WM W e, 3fd AR UdD,
“IRAI 19 AfEdT, 2023 (e dw=r 45 |9
2023) @ URT 211" 7@ Y G |

IECICERC
NTSgUTd

Wu‘&éﬂ

3T 9,
gl Arar,
U |l |
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No. 217(2)/LXXIX-V-1-2024-2-ka-8-2024
Dated Lucknow, July 1, 2024

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of the Uttar Pradesh
Vishesh Vidhiyan (Sanshodhan) Adhyadesh, 2024 (Uttar Pradesh Adhyadesh Sankhya 8 of 2024)
promulgated by the Governor. The grih (Police) Anubhag-9 is administratively concerned with the said
Ordinance.

THE UTTAR PRADESH VISHESH VIDHIYAN
(SANSHODHAN) ADHYADESH, 2024
(U.P. ORDINANCE NO. 8 OF 2024)
[Promulgated by the Governor in the Seventy- fifth Year of the Republic of India]

AN
ORDINANCE

further to amend certain enactments in view of the notification of the Bharatiya Nyaya Sanhita
2023, Bharatiya Nagarik Suraksha Sanhita, 2023 and Bharatiya Sakshya Adhiniyam, 2023 which seek to
replace the Indian Penal Code, 1860, the Code of Criminal Procedure, 1973 and the Indian Evidence Act,
1872, with the intent of updating the laws of the State of Uttar Pradesh.

WHEREAS the State Legislature is not in session and the Governor is satisfied that circumstances
exist which render it necessary for her to take immediate action;

Now, THEREFORE, in exercise of the powers conferred by clause (1) of Article 213 of the
Constitution of India, the Governor is pleased to promulgate the following Ordinance:-

1. (1) This Ordinance may be called the Uttar Pradesh Vishesh Vidhiyan Short title,
(Sanshodhan) Adhyadesh, 2024. extent and

(2) It extends to the whole of Uttar Pradesh. commencement

(3) It shall come into force on 1% day of July 2024.

2. The enactments mentioned in column (4) of the Schedule are hereby Amendment of

amended to the extent and in the manner mentioned in column (5) thereof. certain
enactments

3. The amendment by this Ordinance of any enactment shall not affect any  Savings
other enactment in which the amended enactment has been applied, incorporated or
referred to;

and this Ordinance shall not affect the walidity, invalidity, effect or
consequences of anything already done or suffered, or any right, title, obligation or
liability already acquired, accrued or incurred or any remedy or proceeding in respect
thereof, or any release or discharge of, or from any debt, penalty, obligation, liability,
claim or demand, or any indemnity already granted, or the proof of any past act or
thing;

nor shall this Act affect any principle or rule of law, or established jurisdiction,
form or course of pleading, practice or procedure, or existing usage, custom, privilege,
restriction, exemption, office or appointment, notwithstanding that the same
respectively may have been in any manner affirmed, or recognised or derived by, in or
from any enactment hereby amended;

nor shall the amendment by this Act of any enactment revive or restore any
jurisdiction, office, custom, liability, right, title, privilege, restriction, exemption, usage,
practice, procedure or other matter or thing not now existing or in force.
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THE SCHEDULE
(See section 2)
Sl Year No. Short title Amendments
No.
&) 2 3 “ 3
1 1910 4 THE UNITED (A) In section34,-
PROVINCES in clause (c) of sub-section (1), for the words,
EXCISE figures and symbols, “sections 482 to 489 (both
ACT,1910 inclusive) of the Indian Penal Code”, the words,

figures and symbols, “sections 345 to 350 (both
inclusive) of the Bhartiya Nyaya Sanhita, 2023(Act
No. 45 0f 2023)” shall be substituted.

(B) In section 49,-

in sub-section (2), for the words, figures and
symbols, “Chapter XII of the Code of Criminal
Procedure, 1973, the words, figures and symbols,
“Chapter XIII of the Bhartiya Nagarik Suraksha
Sanhita, 2023(Act No. 46 of 2023)” shall be
substituted.

(C) In section 54,-

for the words, figures and symbols, “the Code of
Criminal Procedure, 19737, the words, figures and
symbols, “the Bhartiya Nagarik Suraksha Sanhita
2023(Act No. 46 of 2023)” shall be substituted.

(D) In section 55,-

for the words, figures and symbols, “the Code of
Criminal Procedure, 19737, the words, figures and
symbols, “the Bhartiya Nagarik Suraksha Sanhita,
2023(Act No. 46 of 2023)” shall be substituted.

(E) In section 60 A,-

in Explanation for the words, figures and
symbols, “section 319 and 320 respectively of the
Indian Penal Code, 1860 (Act no. 45 of 1860)”, the
words, figures and symbols, “sections 114 and 116
respectively of the Bhartiya Nyaya Sanhita, 2023(Act
No. 45 0f 2023)” shall be substituted.

(F) In section 69,-

In the second proviso clause, for the words,
figures and symbols, “Chapter XXI of the Code of
Criminal Procedure, 19737, the words, figures and
symbols, “Chapter XXII of the Bhartiya Nagarik
Suraksha Sanhita, 2023(Act No. 46 of 2023)” shall be
substituted.

(G) In section 69-A,-

in sub-section (2) for the words, figures and
symbols, “The Provisions of the Code of Criminal
Procedure, 1973 shall mutatis-mutandis apply to all
matters connected with such bond as if it were a bond
to keep the peace ordered to be executed under section
106 of the said Code”, the words, figures and
symbols, “The Provisions of the Bhartiya Nagarik
Suraksha Sanhita, 2023(Act No. 46 of 2023) shall
mutatis-mutandis apply to all matters connected with
such bond as if it were a bond to keep the peace
ordered to be executed under section 125 of the said
Sanhita”, shall be substituted.
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(H) In section 69-B,-

for the words, figures and symbols, “section 116
the Indian Penal Code, 18607, the words, figures and
symbols, “section 56 of the Bhartiya Nyaya Sanhita,
2023(Act No. 45 0f 2023)” shall be substituted.

(I) In section 71-A,-

for the words, figures and symbols, “The
provisions of sections 306 and 308 of the Code of
Criminal Procedure, 1973, shall apply in relation to
offences punishable under this Act as they apply in
relations to offences mentioned in section 306 of the
said Code”, the words, figures and symbols, “The
provisions of sections 343 and 345 of the Bhartiya
Nagarik Suraksha Sanhita, 2023(Act No. 46 of 2023)
shall apply in relation to offences mentioned in
section 343 of the Bhartiya Nagarik Suraksha
Sanhita, 2023 (Act No. 46 of 2023)”, shall be
substituted.

1916

11

THE UTTAR
PRADESH
MUNICIPALITIES
ACT, 1916

(A) In section 13 D,-

(i) in sub-clause (ii) of clause (i), for the words,
figures and symbols “has been convicted of any
offence punishable with imprisonment under section
171-E or an offence punishable under section 171-F
of the Indian Penal Code, 1860 or” the words, figures
and symbols “has been convicted of any offence
punishable with imprisonment under section 173 or
an offence punishable under section 174 of the
Bharatiya Nyaya Sanhita, 2023 (Act No. 45 of 2023);
or” shall be substituted ;

(i) in clause (j), for the words, figure and
symbol " or had been ordered to execute a bond for
good behaviour in consequence of proceedings under
section 109 or 110 of the Code of Criminal
Procedure, 1898, the words, figures and symbol "or
had been ordered to execute a bond for good
behaviour in consequence of proceedings under
section 128 or 129 of the Bharatiya Nagarik Suraksha
Sanhita, 2023 (Act No. 46 of 2023)" shall be
substituted.

(B) In section 28, —

in clause (iv), for the words," Indian Penal
Code" the words, figures and symbols “Bharatiya
Nyaya Sanhita, 2023 (Act No. 45 of 2023)” shall be
substituted.

(C) In section 82, —

in sub-section (1),for the words, figure and
symbol"section 168 of the Indian Penal Code "the
words, figure and symbol “section 202 of the
Bharatiya Nyaya Sanhita, 2023 (Act No. 45 of 2023)”
shall be substituted.

(D) In section 83, —
in sub-section (3), for the words, figure and
symbol "section 168 of the Indian Penal Code”, the
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words, figure and symbol "section 202 of the
Bharatiya Nyaya Sanhita, 2023 (Act No. 45 of 2023)”
shall be substituted.

(E) In section 84, —

for the words, figure and symbol " Indian Penal
Code (Act No. XLV of 1860)”, the words, figure and
symbols “Bharatiya Nyaya Sanhita, 2023 (Act No. 45
0f2023)” shall be substituted.

3 1938

THE UNITED
PROVINCES
PRISONERS
RELEASE ON
PROBATION ACT,
1938

(A) In section 2,

(1) for the words, figures and symbol, “section
4010f the Criminal Procedure, 1898 (Act V of 1898),
the words figures and symbol, “section 4730f the
Bhartiya Nagarik Surksha Sanhita, 2023(Act No. 46
of 2023) shall be substituted.

(i1) in Explanation, for the words, figures and
symbols“furnish security under Chapter VIII of the
Code of Criminal Procedure, 1898”, the words,
figures and symbols“furnish security under Chapter
IX of the Bhartiya Nagarik Suraksha Sanhita,
2023(Act No. 46 of 2023)” shall be substituted.

(B) In section 7,-

in sub-section (2), for the words, figures and
symbols, “clause (i) of sub-section (1) of section4 of
the Code of Criminal Procedure, 1898,” the words,
figures and symbols, “clause (i) of sub-section (1) of
section 2 of the Bhartiya Nagarik Suraksha Sanhita,
2023 (Act No. 46 of 2023)” shall be substituted.

(C) In section 8§,-

(i) in sub-section (2),for the words, figures and
symbols,“sections 126, 126-A, 514, 514-A, 514-B
and 515 of the Code of Criminal Procedure, 1898
(Act V of 1898),” the words, figures and symbols
“sections 489, 143, 491, 493, 494, 495 of the Bhartiya
Nagarik Suraksha Sanhita, 2023 (Act No. 46 of
2023)” shall be substituted.

(i) in proviso of sub-section 2 for the words,
figures and symbols, “section 126-A or 514-A of the
said Code”,the words figures and symbols, “section
143 or 493 of the Bhartiya Nagarik Suraksha Sanhita,
2023 (Act No. 46 of 2023)” shall be substituted.

4 1939

10

THE UNITED
PROVINCES
(INDIAN
MEDICINE) ACT,
1939

(A) In section 24,-

in sub-section (5), for the words, figures and
symbols, “section 21 of the Indian Penal Code”, the
words, figures and symbols, “clause (28) of section 2
of the Bhartiya Nyaya Sanhita, 2023(Act no.45 of
2023)” shall be substituted.

(B) In section39,-

in clause (c) of sub-section (4), for the words,
figures and symbols, “section 45 of the Indian
Evidence Act, 18727, the words, figures and symbols,
“section 39 of the Bhartiya Sakshya Adhiniyam, 2023
(Act no. 47 of 2023)” shall be substituted.
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(C) In section 41,-

in sub-section (1), for the words, figures and
symbols, “the Code of Criminal Procedure, 1898,
the words, figures and symbols, “the Bhartiya
Nagarik Suraksha Sanhita, 2023 (Act No. 46 of
2023)” shall be substituted.

1939

17

THE UNITED
PROVINCES
TENANCY ACT,
1939

(A) In section 240, -

(i) in sub-section (1) for the words, figures and
symbols, “section 441 of the Indian Penal Code. (U.P.
1l of 1926, XXII of 1886),” the words, figures and
symbols, “sub-section (1) of section 329 of the
Bhartiya Nyaya Sanhita, 2023 (Act no. 45 of 2023)”
shall be substituted,

(i) in sub-section (2) for the words, figures and
symbols, “section 441 of the Indian Penal Code.
(XLV of 1800),” the words, figures and symbols,
“sub-section (1) of section 329 of the Bhartiya Nyaya
Sanhita, 2023(Act no. 45 of 2023)” shall be
substituted.

1947

28

THE UTTAR
PRADESH
INDUSTRIAL
DISPUTES ACT,
1947

(A) In section 5-C, -

in sub-section (3), for the words, figures and
symbols “sections 193 and 228 of the Indian Penal
Code”, the words, figures and symbols “sections 229
and 267 of the Bhartiya Nyaya Sanhita, 2023 (Act
no. 45 of 2023)” shall be substituted.

(B) in section 11-D -

for the words, figures and symbols, “section 21
of the Indian Penal Code”, the words, figures and
symbols, “clause (28) of section 2 of the Bhartiya
Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.

(C) In section 11-E ,-

for the words, figures and symbols, “section 480
and 482 of the Code of Criminal Procedure, 1898,
the words, figures and symbols “section384 and 385
of the Bhartiya Nagarik Suraksha Sanhita, 2023 (Act
no. 46 of 2023)” shall be substituted.

(D) In section 15 -

for the words, figures and symbols, “Second
Schedule to the Code of Criminal Procedure, 1898,
the words, figures and symbols, “First Schedule to the
Bhartiya Nagarik Suraksha Sanhita, 2023 (Act no. 46
0f2023)” shall be substituted.

(E) In section 21 -

In sub-section (3) for the words, figures and
symbols, “Indian Evidence Act, 18727, the words,
figures and symbols, “Bhartiya SakshyaAdhiniyam,
2023 (Act No. 47 of 2023)” shall be substituted.

1948

45

THE UNITED
PROVINCESS
FISHRIES ACT,
1948

In section 6, -

in sub-section (3), for the words, figures and
symbols, “Code of Criminal Procedure, 1898 the
words, figures and symbols, “Bhartiya Nagarik
Suraksha Sanhita, 2023 (Act no. 46 of 2023)” shall be
substituted.
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8 1952 8 THE UTTAR (A) In section 28,-
PRADESH in sub-section (5), for the words, figures and
HOMEOPATHIC  |symbols, “section 21 of the Indian Penal Code”, the
MEDICINE words, figures and symbols, “clause (28) of section 2
ACT,1952 of the Bhartiya Nyaya Sanhita, 2023(U.P. Act no.45
0f2023)” shall be substituted.
(B) In Section 46,-
inclause (c) of sub-section (4),for the words,
figures and symbols, “section 45 of the Indian
Evidence Act, 18727, the words, figures and symbols,
“section 39 of the Bhartiya SakshyaAdhiniyam,
2023(Act no. 47 of 2023)” shall be substituted.
(C) In section 47,-
for the words, figures and symbols, “the Code of
Criminal Procedure, 1898 (Act no. 5 of 1898)”, the
words, figures and symbols, “the Bhartiya Nagarik
Suraksha Sanhita,2023(Act no. 46 of 2023)” shall be
substituted.
9 1952 33 THE UTTAR In section 6 ,-
PRADESH in sub-section (3), for the words, figures and
ELECTRICITY symbols, “section 21 of the Indian Penal Code,
(DUTY) ACT, 1952 |1860”, the words, figures and symbols, “clause (28)
of section 2 of the Bhartiya Nyaya Sanhita, 2023 (Act
No. 45 0f 2023)” shall be substituted
10 1953 5 THE UTTAR (A) In section 39,-
PRADESH In sub-section (2), for the words, figures and
CONSOLIDATION |symbols, “sections 175 and 176 of the Indian Penal
OF HOLDINGS ACT, |Code, 1860 (Act no. 45 of 1860)”, the words, figures
1953 and symbols, “sections 210 and 211 of the Bhartiya
Nyaya Sanhita, 2023(Act No. 45 of 2023)” shall be
substituted.
(B) In section 40,-
for the words, figures and symbols, “section 193
and 228 and for purpose of section 197 the Indian
Penal Code”, the words, figures and symbols,
“sections 229 and 267 and for purpose of section 234
of the Bhartiya Nyaya Sanhita, 2023 (Act No. 45 of
2023)” shall be substituted.
(C) In section 46,-
in sub-section (2), for the words, figures and
symbols, “section 434 of the Indian Penal Code”, the
words, figures and symbols, “clause (e) of section
326 of the Bhartiya Nyaya Sanhita, 2023 (Act No. 45
0f2023)” shall be substituted.
11 1955 | 23 THE UTTAR In section 6,-
PRADESH for the words, figures and symbols, “section 21
INDUSTRIAL of the Indian Penal Code”, the words, figures and
HOUSING ACT, symbols, “clause (28) of section 2 of the Bhartiya
1955 Nyaya Sanhita, 2023 (Act No. 45 of 2023)” shall be
substituted
12 1956 1 THE UTTAR (A) In section 5A,-
PRADESH in sub-section (11), for the words, figures and
PREVENTION OF symbols, “the Code of Criminal Procedure, 1973”, the
cow words, figures and symbols,“the Bhartiya Nagarik
SLAUGHTER  |q,-aksha Sanhita,2023(Act No. 46 of 2023)” shall be
ACT, 1956 )
substituted.
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(B) In section 7A,-

(1) in sub-section (1) for the words, figures and
symbols, “the Code of Criminal Procedure, 1973,
the words, figures and symbols,“the Bhartiya Nagarik
Suraksha Sanhita, 2023 (Act No. 46 of 2023)” shall
be substituted,

(i1) in sub-section (2) for the words, figures and
symbols, “the Code of Criminal Procedure, 1973,
the words, figures and symbols,“the Bhartiya Nagarik
Suraksha Sanhita,2023 (Act No. 46 of 2023)” shall be
substituted.

(C) In section 9,-

for the words, figures and symbols, “the Code of
Criminal Procedure, 1973, the words, figures and
symbols,  “the Bhartiya Nagarik  Suraksha
Sanhita,2023(Act No. 46 of 2023)” shall be
substituted.

13

1958

34

THE UTTAR
PRADESH
(REGULATIONS OF
BUILDING
OPERATIONS)
ACT, 1958

(A) In section 7, -

in sub-section (2-D), for the words, figures and
symbols, “sections 445, 446, 447 and 449 of the Code
of Criminal Procedure, 1973”, the words, figures and
symbols, “sections 490, 491, 493 and 495 of the
Bhartiya Nagarik Suraksha Sanhita,2023 (Act no. 46
0f2023)” shall be substituted.

(B) In section 13, -

for the words, figures and symbols, “section 32
of the Code of Criminal Procedure, 1898, the words,
figures and symbols, “section 26 of the Bhartiya
Nagarik Suraksha Sanhita,2023 (Act no. 46 of 2023)”
shall be substituted.

14

1959

THE UTTAR
PRADESH
MUNICIPAL
CORPORATION
ACT, 1959

(A) In section 80, —

in sub-section (1), for the words, figures and
symbols "section 171-E or section 171-F of the Indian
Penal Code, 1860 the words, figures and symbols "
section 173 or section 174 of the Bharatiya Nyaya
Sanhita, 2023 (Act No. 45 of 2023)” shall be
substituted.

(B) Insection 377, —

for the words, figure and symbol “Indian
Evidence Act,1872” the words, figure and symbol
“Bharatiya Sakshya Adhiniyam, 2023 (Act No. 47 of
2023)” shall be substituted.

(C) Insection 417, —

In clause (d) of sub-section (1) for the words,
figures and symbols“ section 176 of the Code of
Criminal Procedure,1898” the words, figures and
symbols “ Section 196 of the Bharatiya Nagarik
Suraksha Sanhita,2023 (Act no. 46 of 2023)” shall be
substituted.
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(D) In section 461, —

(i) in the marginal heading, for the words "Penal
Code” the words, figures and symbols " (Act no. 45
0f2023)” shall be substituted,

(i) in sub-section (1) for the words" Indian
Penal Code", the words, figures and symbols
"Bharatiya Nyaya Sanhita, 2023(Act No. 45 of
2023)" shall be substituted and for the word “Code”
the words, figures and symbols "Bharatiya Nyaya
Sanhita, 2023(Act No. 45 of 2023)" shall be
substituted and for the figures “277, 188 and 1777,
the figures “ 279, 223 and 212” respectively shall be
substituted.

(iii) in sub-section (2) for the words, figures and
symbols“section 176 or section 177 of the Indian
Penal Code”, the words, figure and symbol “section
211 or section 212 of the Bharatiya Nyaya Sanhita,
2023 (Act No. 45 0f 2023)” shall be substituted.

(E) In section 463, —

for the words, figure and symbol “section 168 of
the Indian Penal Code”, the words, figures and
symbols“section 202 of the Bharatiya Nyaya Sanbhita,
2023(Act No. 45 of 2023)” shall be substituted.

(F) In section 483, —

in clause (c), for the words, figure and
symbols“‘sections 193 and 228 and for the purposes of
section 196 of the Indian Penal Code” the words,
figures and symbols“sections 229 and 267 and for the
purposes of section 233 of the Bharatiya Nyaya
Sanhita, 2023(Act No. 45 of 2023)” shall be
substituted.

(G) In section 487, —

in sub-section (1) for the words, figures and
symbols“section 17 of the Code of Criminal
Procedure, 1898” the words, figures and symbols
“Chapter II of Bharatiya Nagarik Suraksha Sanhita,
2023(Act No. 46 of 2023)” shall be substituted.

(H) In section 490, —

for the words, figures and symbols“section 273
of the Indian Penal Code”, the words, figures and
symbols“section 275 of the Bharatiya Nyaya Sanbhita,
2023 (Act No. 45 of 2023)” shall be substituted.

(D) In section 492, —

(1) in sub-section (2) for the words, figures and
symbols “Code of Criminal Procedure, 1898 the
words, figures and symbols “Bharatiya Nagarik
Suraksha Sanhita, 2023(Act No. 46 of 2023)” shall be
substituted,

(i1) in sub-section (3) for the words, figures and
symbols“section 200 of the said Code” the words,
figures and symbols“section 223 of the Bharatiya
Nagarik Suraksha Sanhita, 2023(Act No. 46 of
2023)” shall be substituted.
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(J) In section 502, —

(i) in the marginal heading for the words
“Criminal Procedure Code”, the words, figures and
symbols “Bharatiya Nagarik Suraksha Sanbhita,
2023(Act No. 46 of 2023)” shall be substituted.

(i1) for the words, figures and symbols “Code of
Criminal Procedure, 1898 the words, figures and
symbols “Bharatiya Nagarik Suraksha Sanhita,
2023(Act No. 46 of 2023)” shall be substituted.

(K) In section 565, —

(i) in sub-section (1) for the words, figures and
symbols“section 21 of the Indian Penal Code” the
words, figures and symbols‘“clause (2) of section 2 of
the Bharatiya Nyaya Sanhita, 2023(Act No. 45 of
2023)” shall be substituted.

(i1) in sub-section (ii) for the words, figures and
symbols“section 161 of the Indian Penal Code” the
words, figures and symbol “as per the provisions of
the Prevention of Corruption Act, 1988 shall be
substituted.

15 1960 10 THE UTTAR In section 34,-
PRADESH KHADI for the words, figures and symbols, “section 21
AND VILLAGE  |of the Indian Penal Code, 18607, the words, figures
INDUSTRIES and symbols, “clause (28) of section 2 of the Bhartiya
BOARD ACT, 1960 |Nyaya Sanhita, 2023 (Act No. 45 of 2023)” shall be

substituted.

16 1960 1 THE UTTAR In section 27, -
PRADESH (1) in sub-section (6-F), for the words, figures
IMPOSITION OF and symbols, “the Code of Criminal Procedure,
CEILING ON 1973”, the words, figures and symbols, “the Bhartiya
LAND HOLDINGS  INagarik Suraksha Sanhita, 2023(Act no. 46 of 2023)”

ACT, 1960 shall be substituted,

(i1) in sub-section (6-G), for the words, figures
and symbols, “the Code of Criminal Procedure,
1973”, the words, figures and symbols, “the Bhartiya
Nagarik Suraksha Sanhita 2023(Act no. 46 of 2023)”
shall be substituted.

17 1961 18 THE U. P. In section 4,-
INDUSTRIAL for the words, figures and symbols, “section 21
ESTABLISHMENTS |of the Indian Penal Code, 18607, the words, figures
(NATIONAL and symbols, “clause (28) of section 2 of the Bhartiya
HOLIDAYS) ACT,  INyaya Sanhita, 2023(Act No. 45 of 2023)” shall be
1961 substituted.

18 1962 18 THE UTTAR (A)In section 37,—
PRADESH SLUM for the words, figures and symbols " Act XLV
IMP}?(}){S/%E/IENT of 1860”,the words, figures and symbol " Act no. 45
A(ND CLEARANCE) of 2023” shall be substituted and for the words,
ACT, 1962 figures and symbols "section 21 of the Indian Penal

Code", the words, figures and symbol " clause (28) of
section 2 of the Bharatiya Nyaya Sanhita, 2023 (Act
No. 45 0f 2023)" shall be substituted.

(b) In section 38,—
for the words, figure and symbol " section 21 of
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the Indian Penal Code", the words, figures and
symbol "clause (28) of section 2 of the Bharatiya
Nyaya Sanhita, 2023(Act No. 45 of 2023)" shall be
substituted.
19 1962 | 26 THE UTTAR In section 31,—
PRADESH for the words, and figure "section 21 of the
DOOKAN AUR Indian Penal Code", the words, figures and symbols
VANIJYA "clause (28) of section 2 of the Bharatiya Nyaya
ADHISHTHAN Sanhita, 2023(Act No. 45 of 2023)" shall be
ADHINIYAM, substituted.
1962
20 1963 16 THE UTTAR In section 24,-
PRADESH for the words, figures and symbols “section 193
BHOOMI EVAM  |and 228 of the Indian Penal Code and also for the
JAL purposes of section 196 of the said Code”, the words,
SANRAKSHAN figures and symbols “section 229 and 267 of the
ADHINIYAM, Bharatiya Nyaya Sanhita, 2023(Act No. 45 of 2023)
1963 and also for the purposes of section233 of the
Bharatiya Nyaya Sanhita, 2023 shall be substituted.
21 1964 | 25 THE UTTAR (A) In section 26, —
PRADESH KRISHI for the words, figures and symbols “section 21
UTPADAN of the Indian Penal Code” the words, figures and
MANDI symbols “clause(28) of section 2 of the Bharatiya
ADHINIYAM, Nyaya Sanhita, 2023(Act No. 45 of 2023)” shall be
1964 substituted.

(B) In section 36, —

(i) in clause (d) of sub-section (1), for the words,
figures and symbols“sections 457, 458 and 459 of the
Code of Criminal Procedure, 1973” the words, figures
and symbols“section 503, 504 and 505 of the
Bharatiya Nagarik Suraksha Sanhita, 2023(Act No.
46 of 2023)” shall be substituted,

(i1) in sub-section (2), for the words, figure and
symbol “section 100 of the Code of Criminal
procedure, 1973”, the words, figure and
symbols“section 103 of the Bharatiya Nagarik
Suraksha Sanhita, 2023(Act No. 46 of 2023)” shall be
substituted.

22 1964 | 24 THE UTTAR (A) In section 13,-
PRADESH in sub-section (3), for the words, figures and
SHEERA symbols, “the Code of Criminal Procedure, 1898,
NIYANTRAN the words, figures and symbols,“the Bhartiya Nagarik
ADHINIYAM, Suraksha Sanhita, 2023 (Act no. 46 of 2023)” shall be
1964 substituted.

(B) In section 14,-

(1) in sub-section (2), for the words, figures and
symbols, “the Code of Criminal Procedure, 1898,
the words, figures and symbols,“the Bhartiya Nagarik
Suraksha Sanhita, 2023 (Act No. 46 of 2023)” shall
be substituted,

(i1) in sub-section (4), for the words, figures and
symbols, “Chapter XIV of the Code of Criminal
Procedure, 18987, the words, figures and
symbols,“Chapter XIII of the Bhartiya Nagarik
Suraksha Sanhita, 2023(Act No. 46 of 2023)” shall be
substituted.
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23 1965 14 THE UTTAR In section 20, —
PRADESH for the words, figures and symbols “section 21
LABOUR of the Indian Penal Code 18607, the words, figure and
WELFARE FUND  [symbol “clause (28) of section 2 of the Bharatiya
ACT, 1965 Nyaya Sanhita, 2023 (Act No. 45 of 2023)” shall be
substituted.
24 1973 10 THE UTTAR (A) In section 8,—
PRADESH STATE in sub-section (3), for the words, figure and
UNIVERSITIES symbols "sections 345 and 346 of the Code of
ACT, 1973 Criminal Procedure, 1973", the words, figures and
symbol "sections 384 and 385 of the Bharatiya
Nagarik Suraksha Sanhita, 2023 (Act No. 46 of
2023)" and for the words, figure and symbols
"sections 193 and 228 of the Indian Penal Code", the
words, figure and symbols " sections 229 and 267 of
the Bharatiya Nyaya Sanhita, 2023 (Act No. 45 of
2023)" shall be substituted.
(B) In section 40,—
in sub-section (3), for the words, figures and
symbols " sections 480 and 482 of the Code of
Criminal Procedure, 1898", the words, figures and
symbols "sections 384 and 385 of the Bharatiya
Nagarik Suraksha Sanhita, 2023(Act No. 46 of 2023)"
and for the words, figures and symbols "sections 193
and 228 of the Indian Penal Code” the words, figures
and symbols "sections 229 and 267 of the Bharatiya
Nyaya Sanhita, 2023 (Act No. 45 of 2023)" shall be
substituted.
25 1973 11 THE UTTAR (A) In section 26-B,-
PRADESH URBAN in sub-section (4), for the words, figures and
PLANNING AND symbols, “sections 193 and 228 of the Indian Penal
DEVELOPMENT Code”, the words, figures and symbols, “sections 229
ACT, 1973 and 267 of the Bhartiya Nyaya Sanhita, 2023 (Act no.
(PRESIDENT’S ACT) (45 0f2023)” shall be substituted.
(B) In section 47,-
for the words, figures and symbols, “section 21
of the Indian Penal Code”, the words, figures and
symbols, “calause (28) of section 2 of the Bhartiya
Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.
26 1975 43 THE UTTAR In section 86,—
PRADESH For sub-section (2), the following sub-section
WATER SUPPLY  (shall be substituted, namely:—
AND SEWERAGE “The provisions of sub-sections (2) and (3) of
ACT, 1975 section 39 and of sections 40, 45, 57, 58, 59 and 60 of
the Bharatiya Nagarik Suraksha Sanhita, 2023 (Act
No. 46 of 2023), shall mutatis mutandis apply in
relation to any arrest made under sub-section (1) as
they apply to an arrest made under sub-section (1) of
section 39 thereof.
27 1976 3 [THE UTTAR PRADESH (A) In section 5,-
INTOXICATING in sub-section (2), for the words, figures and
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LIQUOR symbols, “Chapter XXXIV of the Code of Criminal
(OBJECTIONALBLE |Procedure, 1973, the words, figures and symbols,
ADVERTISEMENTS) |“Chapter XXXVI of the Bhartiya Nagarik Suraksha
ACT. Sanhita, 2023(Act No. 46 of 2023)” shall be
substituted,
(B) In section 8§,-
(1) in sub-section (1), for the words, figures and
symbols, “Chapter XII of the Code of Criminal
Procedure, 1973, the words, figures and symbols,
“Chapter XIII of the Bhartiya Nagarik Suraksha
Sanhita, 2023 (Act no. 46 of 2023)” shall be
substituted,
(i1) in sub-section (2), for the words, “said
Code”, the words “said Sanhita” shall be substituted.
28 1976 4 THE UTTAR In section 4, -
PRADESH (i) in clause (c¢) of sub-section (1), for the words,
DEPARTMENTAL [figures and symbols, “sections 123 and 124 of the
INQUIRIES Indian Evidence Act, 1872 shall mutatis mutandis
(ENFORCEMENT OF |apply but section 162 thereof shall not apply”, the
ATTENDANCE OF |words, figures and symbols, “sections 129 and 130 of
WITNESSES AND  |the Bhartiya Sakshya Adhiniyam, 2023 (Act no. 47 of
PRODUCTION OF |2023) shall mutatis mutandis apply but section 165
DOCUMENTS) ACT, [thereof shall not apply” shall be substituted.
1976
(i1) in sub-section (6), for the words, figures and
symbols, “sections 345 and 346 of the Code of
Criminal Procedure, 1973, the words, figures and
symbols, “sections 384 and 385 of the Bhartiya
Nagarik Suraksha Sanhita, 2023 (Act no. 46 of
2023)” shall be substituted.
29 1976 17 THE UTTAR In section 5,-
PRADESH (1) in clause (d) of sub-section 5, for the words,
PUBLIC SERVICE |figures and symbols, “section 123 and 124 of the
(TRIBUNAL) ACT, |Indian Evidence Act , 18727, the words, figures and
1976 symbols “section 129 and 130 of the Bhartiya
Sakshya Adhiniyam, 2023 (Act no. 47 of 2023)” shall
be substituted,
(i1) in sub-section (9), for the words, figures and
symbols, “sections 193, 219 and 228” of the Indian
Penal Code”, the words, figures and symbols
“sections 229, 257 and 267 of the Bharatiya Nyaya
Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.
30 1976 45 THE U.P. In section 18,-
PROTECTION OF for the words, figures and symbols, “section 21
TREES IN RURAL |of the Indian Penal Code”, the words, figures and
AND HILL AREAS |symbols “clause (28) of section 2 of the Bhartiya
ACT, 1976 Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.
31 1978 5 THE UTTAR In section 4,-
PRADESH for the words, figures and symbols, “section 195
INDUSTRIAL and Chapter XXVI of the Code of Criminal
PEACE (TIMELY
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PAYMENT OF Procedure, 1973.”, the words, figures and symbols
WAGES) ACT, 1978  |“section 215 and Chapter XXXVIII of the Bhartiya
Nagarik Suraksha Sanhita, 2023 (Act no. 46 of
2023)” shall be substituted.
32 1983 30 THE SANJAY In section 34,-
GANDHI POST- in sub-section (3), for the words, figures and
GRADUATE symbols, “sections 345 and 346 of the Code of
INSTITUTE OF Criminal Procedure, 1973, the words, figures and
MEDICAL symbols, “sections 384 and 385 of the Bhartiya
SCIENCES ACT, Nagarik Suraksha Sanhita, 2023 (Act no. 46 of
1983 2023)” shall be substituted and for the words, figures
and symbols, “sections 193 and 228 of the Indian
Penal Code”, the words, figures and symbols,
“sections 229 and 267 of the Bhartiya Nyaya Sanhita,
2023 (Act no. 45 of 2023)” shall be substituted.
33 1983 29 THE UTTAR (A) In section 36,—
PRADESH SRI for the words, figures and symbols "section 210of
KASHI the Indian Penal Code” the words, figures and
VISHWANATH symbols "clause (28) of section 2 the Bharatiya
TEMPLE ACT,  |Nyaya Sanhita, 2023 (Act no. 45 of 2023)" shall be
1983 substituted.;
(B) In section 41,-
in sub-section (2), for the words, figures and
symbols "the Code of Criminal Procedure, 1973", the
words, figures and symbols “the Bharatiya Nagarik
Suraksha Sanhita, 2023 (Act no. 46 of 2023) " shall
be substituted.
34 1984 12 THE UTTAR In section 17,—
PRADESH LOCAL (1) in sub-section (3), for the words, figures and
FUNDS AUDIT symbols, “section 175 and section176 of the Indian
ACT,1984 Penal Code,” the words, figures and symbols,
“sections 210 and 211 of the Bhartiya Nyaya Sanhita,
2023 (Act no. 45 of 2023)” shall be substituted,
(i1) in sub-section (4) for the words, figures and
symbols, “the Code of Criminal Procedure, 1973 (Act
IT of 1974)”, the words, figures and symbols, “the
Bhartiya Nagarik Suraksha Sanhita 2023 (Act No. 46
of 2023)” and for the words, figures and symbols,
“section 94 of the said Code.”, the words, figures and
symbols “section 97 of the Bhartiya Nagarik
Suraksha Sanhita 2023 (Act no. 46 of 2023).” shall be
substituted.
35 1986 9 THE UTTAR (A) In section 23, -
PRADESH in Explanation, for the words, figures and
SPECIAL AREA  |symbols, “section 21 of the Indian Penal Code,
DEVELOPMENT  11860”, the words, figures and symbols, “clause (28)
AUTHORITIES of section 2 of the Bhartiya Nyaya Sanhita, 2023 (Act
ACT, 1986

no. 45 of 2023)” shall be substituted.

(B) In section 45,-

for the words, figures and symbols, “section 21
of the Indian Penal Code, 1860, the words, figures
and symbols, “clause (28) of section 2 of the Bhartiya
Nyaya Sanhita, 2023 (Act No. 45 of 2023)” shall be
substituted.
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36 1994 22 THE UTTAR (A) In section 14,-
PRADESH for the words, figures and symbols, “section 21
COMMISSION of the Indian Penal Code”, the words, figures and
FOR MINORITIES symbols, “clause (28) of section 2 of the Bhartiya
ACT, 1994 Nyaya Sanhita, 2023 (Act No. 45 of 2023)” shall be
substituted.
(B) In section 15,-
for the words, figures and symbols, “sections
174, 175, 176, 178, 179 or 180 of the Indian Penal
Code, 1860 (Act XLV of 1860)”, the words, figures
and symbols, “sections 208, 210, 211, 213, 214 or
215 of the Bhartiya Nyaya Sanhita, 2023 (Act No. 45
0f2023)” shall be substituted.
37 1995 22 THE UTTAR In section 21,—
PRADESH STATE for the words, figures and symbols " section 21
COUNCIL OF of the Indian Penal Code", the words, figures and
HIGHER symbols "clause (28) of section 2 of the Bharatiya
EDUCATION ACT, |[Nyaya Sanhita, 2023 (Act No. 45 of 2023)" shall be
1995 substituted.
38 1966 1 THE UTTAR (A) In section 64,-
PRADESH AWAS in sub-section (4), for the words, figures and
EVAM VIKAS symbols, “sections 480 and 482 of the Code of
PARISHAD Criminal Procedure, 1898, the words, figures and
ADHINIYAM, 1965 |symbols, “sections 384 and 385 of the Bhartiya
Nagarik Suraksha Sanhita, 2023 (Act No. 46 of
2023)” and for the words, figures and symbols,
“sections 193 and 228 of the Indian Penal Code, 1860
(Act no. 45 of 1860)”, the words, figures and
symbols, “sections 229 and 267 of the Bhartiya
Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.
(B) In section 86,-
for the words, figures and symbols, “section 21
of the Indian Penal Code”, the words, figures and
symbols, “clause (28) of section 2 of the Bhartiya
Nyaya Sanhita 2023 (Act No. 45 of 2023)” shall be
substituted.
39 1996 1 THE UTTAR (A) In section 16, -
PRADESH STATE for the words and figure, “section 21 of the
COMMISSION Indian Penal Code”, the words, figures and symbols,
FOR BACKWARD  |«cJayge (28) of section 2 of the Bhartiya Nyaya
CLASSES Sanhita, 2023 (Act no. 45 of 2023)” shall be
ACT,1996 substituted.
(B) In section 18, -
for the words, figures and symbols, “sections
174, 175, 176, 178, 179 or 180 of the Indian Penal
Code,” the words, figures and symbols, “sections 208,
210, 211, 213, 214 or 215 of the Bhartiya Nyaya
Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.
40 2000 23 THE UTTAR In section 25,-
PRADESH in sub-section (3), for the words, figures and
TECHNICAL symbols, “sections 345 and 346 of the Code of
UNIVERSITY ACT,  |Criminal Procedure, 1973, the words, figures and
2000 symbols, “sections 384 and 385 of the Bhartiya
Nagarik Suraksha Sanhita, 2023 shall be substituted
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and for the words, figures and symbols, “sections 193
and 228 of the Indian Penal Code”, the words, figures
and symbols,”sections 229 and 267 of the Bhartiya
Nyaya Sanhita, 2023 (Act No. 45 of 2023)” shall be
substituted.
41 2000 29 THE UTTAR (A) In section 6-A, —
PRADESH PLASTIC for sub-section (4), the following sub-section
AND OTHER NON- [shall be substituted, namely:—
BIODEGRADABLE The provisions of The Bharatiya Nagarik
GARBAGE Suraksha Sanhita, 2023 (Act no. 46 of 2023), shall, so
(REGULATION) ACT, |far as may be, apply to any search or seizure under
2000 this section as they apply to any search or seizure
made under the authority of a warrant issued under
section 97 of the Bharatiya Nagarik Suraksha Sanhita,
2023 (Act no. 46 of 2023).
(B) In section 11, —
in sub-section (2), for the words, figures and
symbols " section 262 to 265 both inclusive of the
Code of Criminal Procedure, 19737, the words,
figures and symbols “sections 285 to 288 of the
Bharatiya Nagarik Suraksha Sanhita, 2023(Act no. 46
0f2023)” shall be substituted.
42 2002 5 THE UTTAR In section 40,—
PRADESH for the words, figures and symbols " section 21
REGULATION OF  |of the Indian Penal Code", the words, figures and
COACHING ACT, |[symbols "clause (28) of section 2 of the Bharatiya
2002 Nyaya Sanhita, 2023 (Act No. 45 of 2023)" shall be
substituted.
43 2002 8 THE KING In section 13,-
GEORGE’S in sub-section (3), for the words, figures and
MEDICAL symbols, “sections 345 and 346 of the Code of
UNIVERSITY, Criminal Procedure, 1973, the words, figures and
UTTAR PRADESH |symbols, “sections 384 and 385 of the Bhartiya
ACT, 2002 Nagarik Suraksha Sanhita, 2023 (Act No. 46 of
2023)” shall be substituted and for the words, figures
and symbols, “sections 193 and 228 of the Indian
Penal Code”, the words, figures and symbols,
“sections 229 and 267 of the Bhartiya Nyaya Sanhita
2023 (Act No. 45 of 2023)” shall be substituted.
44 2004 | 29 THE UTTAR In section 19,-
PRADESH BOARD for the words, figures and symbols, “section 21
OF MADARSA of the Indian Penal Code”, the words, figures and
EDUCATION ACT, |symbols, “clause (28) of section 2 of the Bhartiya
2004 Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.
45 2005 20 THE UTTAR (A) In section 39, -
PRADESH in sub-section (2), for the words, figures and
DISASTER symbols, “section 200 of the Code of Criminal
MANAGEMENT Procedure, 1973, the words, figures and symbols,
ACT, 2005

“section 223 of the Bhartiya Nagarik Suraksha
Sanhita, 2023 (Act no. 46 of 2023)” shall be
substituted.
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(B) In section 45,-

for the words, figures and symbols, “section 21
of the Indian Penal Code”, the words, figures and
symbols, “clause (28) of section 2 of the Bhartiya
Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.

46

2012

THE UTTAR
PRADESH
REVENUE CODE,
2006

(A) In section 65, -

(1) in sub-section (6), for the words, figures and
symbols, “the Code of Criminal Procedure, 1973,
the words, figures and symbols, “the Bhartiya
Nagarik Suraksha Sanhita, 2023(Act no. 46 of 2023)”
shall be substituted,

(i1) in sub-section (7), for the words, figures and
symbols, “the Code of Criminal Procedure, 1973,
the words, figures and symbols, “the Bhartiya
Nagarik Suraksha Sanhita, 2023(Act no. 46 of 2023)”
shall be substituted.

(iii) in sub-section (8), for the words, figures and
symbols, “the Code of Criminal Procedure, 1973 (Act
no 2 of 1974)”, the words, figures and symbols, “the
Bhartiya Nagarik Suraksha Sanhita, 2023 (Act no. 46
of 2023)” shall be substituted.

(B) In section 114, -

in Explanation, for the words, figures and
symbols, “section 302, section 304, section 304-B,
section 305 or section 306 of the Indian Penal Code”,
the words, figures and symbols, “section 103, section
105, section 80, section 107 or section 108 of the
Bhartiya Nyaya Sanhita, 2023 (Act no. 45 of 2023)”
shall be substituted.

(C) In section 227, -

in sub-section (2), for the words, figures and
symbols, “the Indian Penal Code”, the words, figures
and symbols, “the Bhartiya Nyaya Sanhita, 2023 (Act
no. 45 of 2023)” shall be substituted.

47

2009

THE UTTAR
PRADESH
PARTICIPATORY
IRRIGATION
MANAGEMENT
ACT, 2009

(A) In section 34 ,-

in sub-section (5), for the words, figures and
symbols, “the Code of Criminal Procedure, 1973”, the
words, figures and symbols, “the Bhartiya Nagarik
Suraksha Sanhita, 2023 (Act No. 46 of 2023)” shall
be substituted.

(B) In section 37,-

for the words, figures and symbols, “the Code of
Criminal Procedure, 1973, the words, figures and
symbols, “the Bhartiya Nagarik Suraksha Sanhita,
2023(Act No. 46 of 2023)” shall be substituted.

48

2010

16

THE UTTAR
PRADESH
APARTMENT

In section 25,-
for sub-section (2), the following sub-section
shall be substituted, namely :-
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(PROMOTION OF “(2) Notwithstanding anything contained in the
CONSTRUCTION, |Bhartiya Nagarik Suraksha Sanhita, 2023 (Act no. 46
OWNERSHIP AND |0£2023), it shall be lawful for a Judicial Magistrate of
MANAGEMENT) |the First Class to pass on any person convicted of an
ACT, 2010 offence under this Act, a sentence of imprisonment or
fine or both as provided in the relevant section of this
Act, in exercise of powers under section 23 of the
said Sanhita.”
49 2011 11 THE UTTAR In section 32, —
PRADESH BOARD for the words, figure and symbol " section 21 of
FOR the Indian Penal Code", the words, figures and
DEVELOPMENT symbol "clause (28) of section 2 of the Bharatiya
OF MUNICIPAL  INvaya Sanhita, 2023 (Act no. 45 of 2023)" shall be
FINANCIAL substituted.
RESOURCES ACT,
2011
50 2013 22 THE UTTAR In section 46,-
PRADESH for the words, figures and symbols, “Indian
MADAN MOHAN  |Evidence Act, 1872 (1 of 1872),” the words, figures
MALAVIYA and symbols, “Bhartiya Sakshya Adhiniyam, 2023
UNIVERSITY OF | Ac( 1o, 46 of 2023)” shall be substituted.
TECHNOLOGY
ACT, 2013
51 2014 5 THE UTTAR In section 20, -
PRADESH WATER for the words, figures and symbols, “section 21
MANAGEMENT of the Indian Penal Code”, the words, figures and
AND symbols, “clause (28) of section 2 of Bhartiya Nyaya
REGULATORY Sanhita, 2023 (Act no. 44 of 2023) shall be
COMMISSION substituted.
ACT, 2014
52 2015 5 THE UTTAR In section 37,-
PRADESH BRAJ for the words, figures and symbols, “section 21
TEERTH VIKAS  |of the Indian Penal Code, 1860 (Act no. 45 of 1860)”,
PARISHAD ACT,  |the words, figures and symbols, “clause (28) of
2015 section 2 of the Bhartiya Nyaya Sanhita, 2023(Act
No. 45 0f 2023)” shall be substituted.
53 2016 15 THE UTTAR In Section 8§,-
PRADESH in sub-section (3), for the words, figures and
UNIVERSITY OF  |symbols, “sections 345 and 346 of the Code of
MEDICAL Criminal Procedure, 1973, the words, figures and
SCIENCES, SAIFAL symbols, “sections 384 and 385 of the Bhartiya
ETA"Z‘O*FS ACT.  |Nagarik Suraksha Sanhita, 2023 (Act no. 46 of
2023)” shall be substituted and for the words, figures
and symbols, “sections 193 and 228 of the Indian
Penal Code”, the words, figures and symbols,
“sections 229 and 267 of the Bhartiya Nyaya Sanhita,
2023 (Act no. 45 of 2023)” shall be substituted.
54 2016 11 THE UTTAR In section 8,-
PRADESH in sub-section (3), for the words, figures and
HARCOURT symbols, “sections 345 and 346 of the Code of
BUTLER Criminal Procedure, 1973, the words, figures and
TECHNICAL symbols, “sections 384 and 385 of the Bhartiya
Uﬁgﬁ%ggy Nagarik Suraksha Sanhita, 2023 (Act no. 46 of

2023)” shall be substituted and for the words, figures
and symbols, “sections 193 and 228 of the Indian
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Penal Code”, the words, figures and symbols,
“sections 229 and 267 of the Bhartiya Nyaya Sanhita,
2023 (Act no. 45 of 2023)” shall be substituted.
55 2016 16 THE UTTAR In section14,-
PRADESH in sub-section (1), for the words, figures and
PROTECTION OF  |symbols, “the Code of Criminal Procedure, 19737,
INTERESTS OF the words, figures and symbols, “the Bhartiya
DEPOSITORS IN \Naoarik Suraksha Sanhita, 2023 (Act no. 46 of
. ST,FAHSSE&I\?ELNT g [2023)" shall be substituted.
ACT, 2016
56 2018 31 SHRI KASHI In section 24,—
VISHWANATH for the words, figure and symbol " section 21 of
SPECIAL AREA  the Indian Penal Code, 1860 (Act no. 45 of 1860)",
DEVELOPMENT  |the words, figures and symbol "clause (28) of section
BOARD 2 of the Bharatiya Nyaya Sanhita, 2023 (Act no. 45 of
VARAI;(QEI ACT,  17023)" shall be substituted.
57 2018 | 42 THE ATAL (A) In section 9,-
BIHARI in sub-section (3), for the words, figures and
VAJPAYEE symbol, “sections 345 and 346 of the Code of
MEDICAL Criminal Procedure, 1973, the words, figures and
UNIVERSITY, symbol, “sections 384 and 385 of the Bhartiya
UTTAA(%TP%%ESH Nagarik Suraksha Sanhita, 2023 (Act no. 46 of
’ 2023)” shall be substituted and for the words, figures
and symbol, “sections 193 and 228 of the Indian
Penal Code”, the words, figures and symbol,
“sections 229 and 267 of the Bhartiya Nyaya Sanhita,
2023 (Act no. 45 of 2023)” shall be substituted.
(B) In section 52,-
for the words, figures and symbols, “section 21
of the Indian Penal Code”, the words, figures and
symbol, “clause (28) of section 2 of the Bhartiya
Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.
58 2018 41 DR. RAM In section 41,-
MANOHAR LOHIA in sub-section (3), for the words, figures and
INSTITUTE OF symbols, “section 345 and 346 of the Code of
MEDICAL Criminal Procedure, 1973, the words, figures and
SCIENCES ACT, symbol, “sections 384 and 385 of the Bhartiya
2015 Nagarik Suraksha Sanhita, 2023(Act no. 46 of 2023)”
shall be substituted and for the words, figures and
symbol, “sections 193 and 228 of the Indian Penal
Code”, the words, figures and symbol, “sections 229
and 267 of the Bhartiya Nyaya Sanhita, 2023(Act no.
45 of 2023)” shall be substituted.
59 2019 13 THE UTTAR In section 22,-
PRADESH for the words, figures and symbols, “section 21
GROUND of the Indian Penal Code”, the words, figures and
WATER(MANAGE |symbol, “clause (28) of section 2 of the Bhartiya
MENT AND Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
REGULATION) substituted.
ACT, 2019
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60 2020

THE MAHAYOGI
GURU
GORAKHNATH
UNIVERSITY
GORAKHPUR
ACT, 2020

(A) In section 9,-

In sub-section (3) for the words, figures and
symbol, “sections 345 and 346 of the Code of
Criminal Procedure, 1973, the words, figures and
symbol, “sections 384 and 385 of the Bhartiya
Nagarik Suraksha Sanhita, 2023 (Act no. 46 of
2023)” shall be substituted and for the words, figures
and symbol, “sections 193 and 228 of the Indian
Penal Code”, the words, figures and symbol,
“sections 229 and 267 of the Bhartiya Nyaya Sanhita,
2023 (Act no. 45 of 2023)” shall be substituted.

(B) In section 52,-

for the words, figures and symbol, “section 21 of
the Indian Penal Code”, the words, figures and
symbol, “clause (28) of section 2 of the Bhartiya
Nyaya Sanhita, 2023 (Act no. 45 of 2023) ” shall be
substituted.

61 2020

17

THE UTTAR
PRADESH PUBLIC
HEALTH AND
EPIDEMIC
DISEASES
CONTROL ACT,
2020

(A) In section 2,-

for sub-section (2), following sub-section (2)
shall be substituted, namely:-

“(2) words and expressions used herein and not
defined but defined in the Bhartiya Nyaya Sanhita,
2023 (Act no. 45 of 2023), the Epidemic Diseases
Act, 1897 (Act no. 3 of 1897), Bharatiya Nagrik
Suraksha Sanhita, 2023 (Act no. 46 of 2023) and the
Disaster Management Act, 2005 (Act no. 53 of 2005),
shall have the meaning respectively assigned to them
in such Acts.”

(B) In section 10, -

for the words, figures and symbols, “Code of
Criminal Procedure, 1973 (Act no. 2 of 1974)”, the
words, figures and symbols, “Bhartiya Nagarik
Suraksha Sanhita, 2023 (Act no. 46 of 2023)” shall be
substituted.

(C) In section 22, -

In sub-section 2, for the words, figures and
symbols, “section 320 of [.P.C.” the words, figures
and symbols, “section 116 of Bhartiya Nyaya Sanhita,
2023 (Act no. 45 of 2023) shall be substituted.

(D) In section 30, -
for the words, figures and symbols. “Code of
Criminal Procedure, 1973 (Act no. 2 of 1974)”, the
words, figures and symbols, “Bhartiya Nagarik
Suraksha Sanhita, 2023 (Act no. 46 of 2023)” shall be
substituted.

62 2021

28

THE UTTAR
PRADESH
VINDHYA DHAM
TEERTHVIKAS
PARISHAD ACT,
2021

In section 38,-

for the words, figures and symbol, “section 21 of
the Indian Penal Code, (Act no. 45 of 1860)”, the
words, figures and symbols, “clause (28) of section 2
of the Bhartiya Nyaya Sanhita 2023 (Act No. 45 of
2023)” shall be substituted.
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63 2021 29 THE UTTAR In section 38,-
PRADESH SHREE for the words, figures and symbol, “section 21 of
CHITRAKOOT the Indian Penal Code, (Act no. 45 of 1860)”, the
DHAM TEERTH  |words, figures and symbol, “clause (28) of section 2
VIKAS PARISHAD |of the Bhartiya Nyaya Sanhita, 2023 (Act No. 45 of
ACT, 2021 2023)” shall be substituted.
64 2022 16 THE UTTAR (A) In section 35,-
PRADESH FIRE for the words, figures and symbols, “section 176
AND of the Indian Penal Code, 1860 (Act no. 45 of 1860)”,
EMERGENCY the words, figures and symbols, “section 211 of the
SERVICES ACT,  |Bhartiya Nyaya Sanhita, 2023 (Act No. 45 of 2023)”
2022 shall be substituted.
(B) In section 62,-
for the words, figures and symbols, “section 21
of the Indian Penal Code, 1860 (Act no. 45 of 1860)”,
the words, figures and symbols, “clause (28) of
section 2 of the Bhartiya Nyaya Sanhita, 2023 (Act
No. 45 0of 2023)” shall be substituted.
65 2022 17 THE UTTAR In section 38,-
PRADESH SHREE for the words, figures and symbols, “section 21
NAIMISHARANYA |of the Indian Penal Code (Act no. 45 of 1860)”, the
DHAM TEERTH words, figures and symbols, “clause (28) of section 2
VIKAS PARISHAD  |of the Bhartiya Nyaya Sanhita, 2023 (Act No. 45 of
ACT, 2022 2023)” shall be substituted.
66 2022 2 THE BHATKHANDE In section 8,-
SANSKRITI (A) in sub-section (3), for the words, figures and
VISHWAVIDYALAYA |symbols “sections 345 and 346 of the Code of
ACT, 2022 Criminal Procedure, 1973 (Act no. 2 of 1974)”, the

words, figures and symbols, “sections 384 and 385 of
the Bhartiya Nagarik Suraksha Sanhita, 2023 (Act no.
46 of 2023)” and for the words, figures and symbols,
“sections 193 and 228 of the Indian Penal Code, 1860
(Act no. 45 of 1860)”, the words, figures and
symbols, “sections 229 and 267 of the Bhartiya
Nyaya Sanhita, 2023 (Act no. 45 of 2023)” shall be
substituted.

(B) In section 38,-

in sub-section (3), for the words, figures and
symbols, “sections 480 and 482 of the Code of
Criminal Procedure, 1973 (Act no. 2 of 1974)”, the
words, figures and symbols, “sections 526 and 528 of
the Bhartiya Nagarik Suraksha Sanhita, 2023 (Act no.
46 of 2023)” and for the words, figures and symbols,
“sections 193 and 228 of the Indian Penal Code, 1860
(Act no. 45 of 1860)”, the words, figures and
symbols, “sections 229 and 267 of the Bhartiya
Nyaya Sanhita, 2023 (Act No. 45 of 2023)” shall be
substituted.
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67 2023 22 THE UTTAR In section 36,-
PRADESH for the words, figures and symbols, “section 21
INLAND of the Indian Penal Code, 1860 (Act no. 45 of 1860)”,
WATERWAYS the words, figures and symbol, “clause (28) of section
AUTHORITY ACT, | o the Bhartiya Nyaya Sanhita, 2023 (Act no. 45 of
2023 2023)” shall be substituted.
68 2023 23 THE UTTAR In section 38,-
PRADESH SHREE for the words, figures and symbols, “section 21
AYODHYA JEE of the Indian Penal Code (Act no. 45 of 1860)”, the
TEERTH VIKAS |y ords, figures and symbols, “clause (28) of section 2
PARISHAD ACT, | ¢ the Bhartiya Nyaya Sanhita, 2023 (Act no. 45 of
2023 2023)” shall be substituted.
69 2023 24 THE UTTAR In section 38,-
PRADESH SHREE for the words, figures and symbols, “section 21
DEVIPATAN of the Indian Penal Code, 1860 (Act no. 45 of 1860)”,
DHAM TEERTH e words, figures and symbols, “clause (28) of
VIKAS PARISHAD  |section 2 of the Bhartiya Nyaya Sanhita, 2023
ACT, 2023 (Act no. 45 of 2023)” shall be substituted.
70 2023 25 THE UTTAR In section 38,-
PRADESH SHREE for the words, figures and symbols, “section 21
SHUK TEERTH  |of the Indian Penal Code, 1860 (Act no. 45 of 1860)”,
VIKAS PARISHAD  |the words, figures and symbols, “clause (28) of
ACT, 2023 section 2 of the Bhartiya Nyaya Sanhita, 2023
(Act no. 45 of 2023)” shall be substituted.
71 2024 12 THE UTTAR In section 12,-
PRADESH LIFTS in sub-section (5) for the words, figures and
AND symbols, “section 176 of the Indian Penal Code, 1860
ESCALATORS (Act no. 45 of 1860)”, the words, figures and
ACT,2024

symbols, “section 211 of the Bhartiya Nyaya Sanhita,

2023 (Act no. 45 of 2023)” shall be substituted.

ANANDIBEN PATEL,
Governor,
Uttar Pradesh.

By order,
ATUL SRIVASTAVA,
Pramukh Sachiv.
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